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(Thakkar Commission's Report on the
Murder of Shrimati Indira Gandhi

371. SHRI SYED AHMAD HASHMI;
Will the Minister of HOME AFFAIRS
be pleased to state; 1428 RS—3

[24 JAN. 1985 ]

to Questions 66

(a) whether the Thakkar Commis
sion has started investigation into the
murder of Prime Minister Shrimati
Indira Gandbhi;

(b) if so, the date on which the
investigation was started and Pro
gress made so far; and

(c) by when the report|interim re-
poi't is expected to be submitted to
Government?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA):
(@) to (c) The Central Government
appointed a Commission of Inquiry for
the purpose of making an inquiry into the
sequence of events leading to and all the
facts relating to the assassination of late
Shrimati Indira Gandhi, on 20th
November, 1984. The Commission is
presided over by Shri Justice M.P.
Thakkar, a sitting Judge of the Supreme
Court. The Commission has started its
activities formally on 5th December. The
Commission has been asked to submit its
report to the Central Government within
six months.

Communal clashes in the country

. 372. SHRI SYED AHMAD HASHMI:
Will the Minister of HOME AFFAIRS
be pleased to 'state;

(a) what is the number of commu
nal clashes which took place in the
country during the period from Jan
uary to December, 1984, State-wise;

(b) what is the total number of
deaths which took place due to these
incidents during the same period,
State-wise; and

(c) what steps, if any, were taken

by. Government to maintain com
munal harmony?
THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DUIARI SINHA): (a)
and Ob) A statement showing the number
of communal clashes, State-



